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(c) and (d) 'Die displaced persons admitted 
to relief camps are being provided gov-
ernment-regulate 1 relief facilities, while 
efforts are also neing made to find permanent 
resettlemen    for them. 

FOODGRAIN'S   TO   WEST   BENGAL 

669. SHRI  CH ITTA BASU: 

SHRI PR VNAB  KUMAR  
MUKHER-JEE: 

Will the Min iter of FOOD AND AGRI-
CULTURE be pleased to refer to the reply to 
the Starred Q testion No. 275 given in the 
Rajya Sabha on ihe 8th May, 1970 and state: 

(a) whether tl e figures of the production of 
food grains in the State of West Bengal for the 
year 1980- 70 has since been received by 
Government; 

(b) if so, whal is the quantity of deficit of 
foodgrains for the year 1970-71'in respect of 
West Bengal and how Government propose to 
meet the delicit; and 

(c) what is t te amount of foodgrains so far 
made available to Government of West Bengal 
since January, 1970? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND CO 
OPERATION (SHRI
 ANNASAHEB 
SHINDE): (a) No, Sir. 

(b) Does not arise. 

(c) During H'70, 6.40 lakh tonnes of food-
grains had bei n supplied to West Bengal 
Government up to end of June. 

DISTRIBUTION OF LANDS AMONGST LANDLESS 
CULTIVATORS 

670. SHRI NIRANJAN VARMA: Will the 
Minister of FOOD AND AGRICULTURE be 
pleased to state: 

fa) whether Central Government have sent 
any circular to the State Governments 
regarding early distribution of land amongst 
landless cultivators in the States; 

(b) if so, whether these lands would be 
distributed only to the Harijans and the tribal 
people or whether other landless cultivators 
would also be given such lands; and 

(c) what would be the basis for priority in 
this regard?] 

 


